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CENTRAL ADMINISTRATIVE TRIBUNAL ALLANABAD BENCH

tllahabad this the Chia day of Pecomber- 1994,

Hon! ble Mr., Justice B.C. Saksena, Vice=Chairman
Hon!ble Mr. K. Muthukumar, Administrative Member

| Original Applicstion no. 83 of 1992,

S

1. Dilip Kumar,S/o sri . Om Prakash, Guard, Railway
Guarter no., 511B, Laslitnagar, Allchabad.

2. Pradeep Kumar Yadav, S/o sri K.L. Yadav, R/o
367/3h_, rlohatshimganj, Allastiecad.

oee o CAPplLACaNTSS

Counsel for the Applicant Sri sSunil Rei

Vers us

s The Unicn of Indié through the General Manager, <]
N. Rly. Beroda House, New Delhi. : |

2 The Divisicnel Railway Magnager, Northern Railway,

3, . The Senior Civisional Commer01al Superintendent
Ne Rly allahabad.

4, The Senior Divisional Ferscnnel Officer, N. Rly
Allahabad.

e The senior Divisional Accounts Ufiicer, N. Rly,

08 subhash Chandre, s/o sri Rajs Ram, R/o 407, Rajapur,
Distt. Allahabad.

2. ?ﬁ-li%khah%@?r, >/o K., Prasad, R/o 317, K D.S.A. Ground h

A}lchabad-
« e« Respond-nts
Counsel fnr the Respondents Sri A.V. Srivasteva/P. nathur §
!
Alongwith
2 Original Ap.licstion no. 406 of 1994
I
|

Vers us

l. E@eﬁqnlon of aﬂdlﬂ through th i vereral Manaaer

y ==-0da Hcuse, new De

28 The Divisional Railway iManager, N. Rly Allahabad. 1}
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|
The senior Divisional Comierciel, Superintendent J

I

t

]'\. Hly Alléh&b;d. ."',‘ |
«es Respond=nts q

1

original Application no, 110.0f 1993

Syed hizam Hussain, S/o Syed Ali Hasan, A/a 29 yrs.
R/o Mohalla Chiktoli, P.S. Hussaindbed, P.O. |
Japla, District Palayum. |

Ragubir Sharsn Xharwar, S/o sri S. sunder, A/a 33 YI§ |
R/o 877-A Shastri Colony, Distt Mugalsasrai, |

+so Appliicants
vVers us

Jnion of India, through General Manager, N. =ly |
Rai lway Roard, Barode House, New Delri, .

1€ Comnmerci uyperinéendent, N. Hly Barods
Ehse.cﬁgﬁﬁneiﬁ%.s P 4 4

Divisional Railway llenacer, Northern Rai lway
Nawab Yusuf Road, Allahabad.

R T ——

Seni >r Divisinal Comrmercial sSuperintendent, .
N. Rly Nawab Yusuf Road Allashabad. ‘

e B R & = g iy —— ——

.. ++ Respondents | .L

uriginal Applicetion no. 39 of 93

Nirzla singh, $/o #, Singh, a/a 30 Yrs, R/p
Ram Basic Vicdalaya, Darganj, Allahebad.

B e et

lTarak isath Fandey, S/o B.D. Pancey, A/8 30 Yrs.
R/o Village Kewalpur, Post Beri-Visa, District
Varanasi,

|
l
Kamla Kant Shukla, s/o P.N. Shukla, R/o Rem Bcsic ‘

‘w’id}’a ]_aya’ Daraqanj’ n1llsnabsad. <

Amar Bath, S/o Mangru, R/o Ram Basic Vidyalays
Daraganj, Allahabead. ’

sushil Kumar Tripathi, S/o K.S. Tripathi, R/o {
vil.ege Laxshagrah, Post Lakshagarh (Handia),
Distt. Allahabao.

Vaishno ashram Ram Baesic Vidyalaya, Daraganj Distt.

shyam shanker shukla, s/o sri K.S. Shukla, R/o ‘
Allahabad, |
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vaas SPDATCEANIES,

Kersus _ 'ti

Union of India thrcagh General mManager Northemn
Railway, Baroda House, New Delhi.




SEe—_ S

/a8l 7

S

2% Chief Commercial Superintendent, Northern Rai lway
Baroda House, New Delhi,
<) pivisional Railway Maneger, N. Rly, Allahabad.
4. Senior Divisional Commercial Supreingendent
F- N. nly Allahabad.
..« nespondents
A
5. Criginsl Application no, 38# of 1993
l. Fezal Karim. ~/o Nchd. Kadim, R/o Village Chakiya,
House no., 104/24]1 Rpost Office 5.F.0O. Distt Allshabad.
2, Ajay Kashyap, S/o P.S. Keshyap, R/o 63 J.K. Fourth
Avenue, Rail lway uolony Smith Koad, Alleshsbad.
.es Applicants
. Versus. . =5 |
1. Jnion of India, throigh General Manader, Northern
Railway, KRailway Board Baroda House N. Delhi.
2' Chief Commercial Superlntendant h. Rly Baroda
" Hoese, New Delhi, = = - e L
3e Divisional Railway Manager, Ncocrthern Railway
Allahahadq
4, Senior Divisional Commercial Superintendent,
Northern Railway Nawab Yusuf Road Allahabad,
+s .. Hespondents.
6. Criginal Application no, 32 cof 1993
l. GQamrul Hesan, Af/a 29 vre S/o Late Sri S.N. Hasan,
R/c 121Dariyabad, Jogighat, Allehatad.
. & W Applicah
Versus
1, snicn of India through Genrral jianager N. Rly, Rly
Boadd Baroda House hew Delhi,
2l Chief Commerciasl Superintendent, N. Rly Baroda,

House, lNev De lhi,
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2,

3.
vid

l.

2,

i N

Divisional liailway Maneger, Northern Reilway,
Nawab Yusif Road, Allahabad.

Senior Divisional Commercial Superintendent,
Northern hailway Allshabad,

eos s RESponNactnts

Original A pplication no, 1782 cf 1992

...f

vinod Kumar Sherms, ~/o Shri Chabi Lal, K/o 17/A
Lahie Marg, allahebad,

v sa Arplicant

| yersus 2 Ei 5

4% -

l'.‘ E - - =l —

[ — T = m——_ o —

— - =

The Union of Indla thrnugh the Chalrman, RaileY
Board, New Delhi, -

The seneral Menager N. Rly Barods “Uuse, New Delh:.

The Divisional RdilWay énsger, N. Rly Allnabad.

« e+ REsponaents

Jdriginal Apclicetion no, 1534 of 1992

shsam Norain singh, 5/o R.N. Singh, R/o Will & Post
Jenauli, Distt. Beksur, bihar,

Ravincdra Tripetbi S/o sri s.C, Tripathi, R/o
vill, Dharampur Ghurwa, Tehsil . Phaolpur Allahabad.

Ram Bharat, S/o 3irdhari Lal, R/o Deogalpur, Post
Mau Aime Distt. Allahatad.

.+. Aprlicant

Versus

Jnion of 1ndia, through Secretary Railw:y Board,
Refl llarg, hew Delhi,
General Manager, Northern Reilwvay, Raillway Bhewan

(Baroda HDUQ) New Delhi. \
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i
2,
3,

10,
1.

New Delhi,

1 2

Chief Commercial Superinicndent., N. iily RoilShawan
(B3aroda House) New Delhi,

Divisionel Railway Manager, Northern Railway,
D.Re.M. Office Nawagb Yusuf Road, Allahabad,

Senior ‘Divisional Commercial Superintendent, Nv Riy
D.R.M. Office, Allahabad,

«++ Respondents

original Application no.352 of 1992

Rajendra Prasad Pandey, S/o Sri S.P. Pandey,
R/o Vvill Nanhcopur, P.0O. Pahara, Distt. Mirzapur

—_— = - = = .--_._—_..-..L_.;.....

- ——

i App 1i ant i |

- x .
- = C g ———

versus == 2 - A TN = -:..' -__ = |

The Jnion of india through Jeneral Manéger, N, i1ly

" S i

14

3L

The Divisional Rallwey ‘ﬁnager N. Rly Allahabad“l

Senior Divisional Gommercial Supdt. N. kly DR =
ufiice Allahabad. _

«sss Respondents -
Original Applicetion no., 4350 of 1994.

Raj=ndra Kumar, S/o Sri F.N. Jaisawasl, R/o 225
Gandhl Nagar, “utthlganj, Distt. allahab d.

Remesh Chand, $/o Sri Late Hari Lal, K/o 19/216
Luker Gaenj, Distt. Al!aabgad.

ees Applicants

Versus
The Jnion of 1ndie through ithe General Mana:er
N. Kly Zarode House, New Delhi.

Divisional Reilway Manager, N, Rly Allahebad,

eni { v 4 : :
S °I Divisional Commervial Superintendent,
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N. Rly, Allahabad,

—

«es Responder.ts

11, Original ppplication no. 400 of 1994

1. Ram Niranjan singh, A/a_ié Yrs , B/dlsri K.N. Singh
R/o 183=-Alopibagh, Allshabuc.

5. Km. Shashi srivastave, A/A 26 Yrs, D/o Sri V.N.
srivasteva, R/o 1 Dhinjhwes Khothi, Aalopibagh,
Allshabag. .

3's Dinesh Kumar, 4/a 3. Yrs, S/o Sri G.S. 12l srivestave
r/o Village & Fost 5indhora, Distt. Mirzapur,

«.s Applicents b

Versus

1. Jnion Of india, throush General jianag-T, Northern
Réilway, mailway Board, Baroda House. N. Delhi '

2 Chief pPersonnel Officer, N. kly, Barode House.
““ew Delhi,
XA
3 pivisional Reilway ianaser, Northern Railway, Nawsl
vusuf Road, 4llahabad.

4, senior Divisional Commercial superintendent
N. Rly, Allahabad,

..+ Respondenss.,

12. Original Applicetion no. 399 of 1994
¥
1. Kadir ahmed, S/o sri Abdul shafoor Khen, Afa 30 Yrs

R/o 182/K/1, A.De«A Colcony Rajropur Allzhebad.

2 Brijesh presad, S/o 5ri Neraein Prssad, Ala 26 Yrs,
/o 93-iatiysra koadm alopibagh A ilatabad,

3 Kemledh Sinch, /o Sri R.m Ball singh, afa 37 Yrs,
R/c 129 Alopibagh, Aliehabad.

4, Rajesh Kumar, s/o Narzin Frasad, a/é 28 Yrs, R/0
544 Colonelzsnj, Allanabead.

5 arun Kant Srivssave, S/® sr. M.P. Srivastieva,
a/a 3: Yrs R/o Azad scuare, 4.mbagh, Allahabac. |

6. Km. Vvibha sarswat, D/o S.H. scrswat, afa 32 Yrs
R/o 133-BC, Leader Road, Railway Colony Allzhabad.

7.  Km. Abha sarswat, D/o S.K. Sarswatl, afa 27 Yrs

\ Qe o 7
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&/c 133-35C, Lead Road, Railway Colony, Allahabad.

Ee

1.

195
1.

R/050-A Madhwapur allehabad.

2,

(ST

i

Ravi sShaenksr Srivaestava, S/o Sri Prem Kumer, ||

A/a 26 Yrs, R/ 130-C/51-L Rajroop=pur, |
eos Applicants

-

\/ersus

Jnion of 1lndia through General Managrr, N. Rly,
Railway Board, Baroda House, New Delhi.

Chief pPersonnel Cfficer, N. Rly Barodec House,
iew Delhi,

Divisional Railway lienazer, N. Rly, A llahabad.

Senior Divisionsl Commerciel Superintendent, N. Rly
fmawab Yusuf Road, Allanabad,

eeess Responcents

Criginal Application no. 397 of 1994
Piyush Kumar Dwivedi S/0 K.K. Dwivedi, A/8 29 Yrs
R-mesh Saran §/s Hari Bhcnker Lal, A /8 34 Yrs

R/o C-27/273-3, Indien Pr-s: Colony Jagatganj,
Varanasi,

Rejeev Kumer Srivastave, S/o P.M. Lal, a/e 30 Yrs
R/0 CK=-63/209-4 Choti Piyarie Districi, Veresmasi

Amulya Kumar Gupta, S/o Sri N.K. Gupte, a/e 30 Yrs
R/o 17# yrurana Kastra, Allahsbed.

surendra Kumar S/o K. Lal a/s 30 Yrs, R/o Vill. &
Fost Halimpur, Distt. Veranasi.

HekKesh Behsfi Srivasteve, s/o K.Be. Srivastcva,
Af@ 26 Yrs, Rf/o 12 Ghas-Ki-Satti, Khuladbad,
Ailsahabad,

Priya Kant Srive:tave, S/o Sri A.N. Lal, a/a 35 Yrs
R/o S=1/64-2G Chupe-Fur, Distt. Varanasi.

Fraveen Kumsr 5/o Sri :.prakesh, ~/a 28 Yrs R/o Shiv
3/13-K-8, Nawalpur Colony, leerapur Basahiee,
Voranasi,

«es Applicants

Vers us \\
Qsth—




l.

14,

1.

3.

l.

135,

Wi

R

Union of India, through General Manager, N. Rly,
Railway Board, RBeroda House. New e lhi,

Chief Fersonnel Ufficer, Northern Railway, Berode
House, New Delhi.

Divisionel Railway Manager, Northern Railway, Nawab
Yusuf Road, Allahebad. .

Senior Divisional Commerciel Superintendent !.. Rly
Nawab Yusuf Road, Allchabad.

Respondenss,

170200 ENS3 4
&

Original A pplicetior no.

Ré jencra Prasec , Afé 24 Yrs, S/0 Sri Kej Behadur
5ingh, R/o Vill Khapati, POst Knapatia, Distt
Allzhasbad,

‘Dha:am Pal Singh, A/e 32 Vrs, S/o L.R. singh, R/o
Vill, Shambir Singh Pur (Sawxan) P.O. Aurai,
Distt. Varanasi,

Mahesh Prasad, A/a 35 Yrs, S/o Sri Remji Prasad
R/o itohalla ; arsurampur, Post Mughalsarai, DPistt
Varenasi.

Munna Lel, Afé 29 Yrs, 5/c¢ Sri Cheddi Rem R/o

@2 Vill Chandhasi (Khusweha Basti) Post Chandhasi,
Mugalsaria., Distt. Varanasi,

oo+ Applicants

Vers us

Jnion cof India, through General Mancger, N. Rly
Baroda House, New Delni.

Chief Commercial Superintendent, N. Rly, Baroda
House, New Delhi.,

Divisional Reilway Munager, N. Rly MNawab Yusuf KRoad,
Allahcbad.

Senilcr Divisional Commercial Superintendent, DRM
OQffice, Allahabud,

e+ ileéspondents

uriginal A pplication no. 1227 of 1993

Lal Bahsdur, S/o sri Jhanra, A/a 28 Yrs, R/o vill
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e |

Shawarohi, P.O. sindhaur, Distt. Mirzapur

2.

3o

4

16.
1.

e

{1 S

Kishorilal, s/o Jhanna, Af/a 32 Yrs R/o Vill, Bhewaroh:

p.0. sindhaur, District Mirzapur.

Horilel, s/o Jhanna, Afa 30 Yrs, RB/o Vill Bhewarohi, 1
P.0. Sindhsur, Distt. Mirze ur,

Jinesh Prassd, S/o Sri Shvnatin Prased, A /& 82 YES
R/o vill & P.O. Baraini, Distt. Mirze ur

KRam Subhag, s/o0 Sri D. singh, A /@ 27 Yrs, r/0
vill Murahuan, P.O. Shikarganj Distt. Varanasl.

sunil Kumer, S/o sri Baenshi Lal a/a 31 Yeres
r/o B.P. 285 Revi Nagar Colony, Neer Keli Naair
mughalsarsi, ‘arenasi.

«es Apulicants,

Ver sus

i
Jnion of Indie through General Manager, N. Kly Rail= 1}

way Board Barodga House. New Delhi

Chief rersonnel Officer, N. Rly Baroda House, New
pelhi,

Divisional Ruilway Mene ser, Northern Reéilway,
Nawac Yusuf Road, A llaliebed.

Senior Divisional Commercial Superintendent
.. Rly, Navaoc Yusuf Rozd, Alleahabad.

+.. Respondents

Original Agpliceticn no, 873 of 1093

e ——
- -— e

gantosh Kumar Dvivedi, S/o Late Sri R.M. Dwivedl
R/o Vill & Post Sindthora, District Mirzapur

Ranchir singh, s/o S.N. Singh, r/o Vill Sultanpur,
P.O. Makhme} ur pisti. Lau,

virendra Singh, s/osri S. Singh , r/o Vill Rampur
post RampurDhamave Ditt, Allechszbad,

Jitencra Bohadur singh, s/o sri A.Singh, r/fo
vill and Fust Rampur Dhameva, Bistt. Allshabad.

Rén Vijei singh, s/o B.H. Singh, r/o vill & po:t :
Aampur Dhamava, Bistt Allshabad. (

Vinay Kuniar singh,s/o sii .lehesh Singh a/a 22 Years
r/o vill ¢ post Kewmpur, Dhemava, Distt. Allshadad.

Boohs Singh, s/o €-i R. Bahadur, r/o vill chadpur,

Qréi— S Ao

s S -




post

9.

10,

ll.

12,

13.

14,

135,

lo,

Dhamava, Distt A 1lahabad,

17,

18,

Wl 8

Bhiteura, Distt. Fatehpur.

) 1
ram rripal singh s/o sri A . gingh, R/o Vill sahimaiul,

post Bhitaure, Distt. Fatehpur.

Kunwar Rajendra sSinoh, S/¢ sri J.B. singh, g/o
Badi Jiadari, Fost Siswaen, Distt. Allahabad.

e —

Raghvendra Pratap Singh, S/o sri V.singh r/o vill
Churiyani, posi ChUIlenl Distt, Fatehpur,

S.C. Mishra, S/o R.S. Mishra, r/o vill Jathi jost
Mahidcinpur, Distt. Allahabad.

Hardwsr, S/o Ram Singh, r/o vill and Post Kaunisa ”1&;
Disti. Azamagarh.

Ajal Kumer Srivestava, S/o sri (Late) Saheb Lal

srivasteve, r/o Vill & post Sindthora, Bitt.

Mirxa; ur. 1-;- )
3

Anant Fathak, s/o S.N. Pathak, r/o B-24 G.T.=.

Karelli Allehebad,

Kunwar Surendra Sinch, Ss/o J.B. Singh r/o vill
Beli Madari, post Siswan, Distt Allahebad.

Ramesh singh, s/o M. Singh, r/o vill and puwst Rampur |

!

S.K. Gupte, S/o K.L. Gupta, r/o 4 HB/107 G.nga "‘agar
Colony Varanasi.

Hishemuddin, S/o sri Ssahauddin, r/o 537-A Shanshyaﬁﬂj
Nagar Colony Allahcbad.

e -

.o+ Applicants f

Vers us

Jnion of India, through jenerel Manager, M. Rly L
Reilw ay Bcard, Baroda House, N. Declhi,

Chief fersonnel Ofiicer, Northern Railway, Baerade
House, MNew Delhi, < =

Divisicnal Railway jien.ger, Northern iailwey,
iwawab Yusuf Road, Allehabad.

Senicr Divisional Commercial Superintendent,
hoethern Raillway Allahcbad,

. »» REespondents

\
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1.

l"

3.

4.

e

18.
lvl-

l.

()
originel A pplicetion no. 779 of 1993

ahes h Kumar, S/o sri H. 1al, r/c New Lasker Line,
purana Baihrand, Allghebac.

..+ Applicants

Versus

-

The Wnion of Indisa through the General Nansgexr,
northern Railway, Barods House, New Delhi,

The Divisional Rai lway Manager, Northern Ralilway
allahebac.

Tre Srnior Divisional Commercial superintendent
vorthern Rellvay Al lanabad.

The senior Divisional perscnal Officer, N. Riy
Allahabad.

The Senior pivisional Accounts Officer, N. Rly Allahal

... Respondents

Criginal Applcation no,746 of 1993

samarnath singh S/o Salik Ram g/o0 vill Kureh-Khurd,
p.0. Mugalsarai Distl Mugalsaral.

om prakas:: Sharma, S/o Late STl puttoo Lal Sharme
afe r/o vill Farshurampurl (sikatia) F.O.
Mugalsarai, Bistt Mugalasria.

+s» Applicents

Ver sus

Union of 1ndia, through seneral Mana;jer N. Rly
Railway Board, Baroda House. “ew Delhi

Chief Personnel Officer, N. Rly Barode House
N. Delhi.

Divisional ‘.ilway Manager IN. Rly Allahsbad.

senior Divisional commercial Superintendent, N. Rly
Allchabad.,

... Respondents

Original Application no. 530 of 1993

Ramcsh Chandra, S/o Sri K. Snerap,r/o vill
Umarganj P.5. Raipur, Tehsi achlishahr, District
Jaunpur. \

e W —————
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2.

3.

4.

8.

9.

10,

le

-
I.I.._

290.

ro

" Girje shankar, S/o sri Chhute Lal A /a 31 yrs

L

satya prakash, s/o Adhya, a/a 30 yrs r/s vill
Rempur Sawei, P.C. Re jupur, Tehsil Machlishahr

Distt. Jaunpur.

-
L
Jemuna Frasad, s/o srinsth r/o Gopalpur, p.O. Rampur | |
Tehsil patii, Distt kratapgarh. I i
!

sri Rem Singh s/o sri Murali, a/a‘29 yrs r/o
vill Behdaul Khurd, P.C. Surwen misirp ur,
Tehsil patti Distt. Pratapgerh,

Uma Shanker, s/o sri Chote Lal r/p vill Banbirpur i
p.O. Raipur, Tehsil Machlis hahr Distt Jaunpur.

vill Behdaul fia}'

Laxmsn Singh, S/o sxi Murali, r/o
Khurd, p.o. Surwan misirpur, Tehsil Patti

pistt Pragpgarh.

r/c vill Vanbirpur, P.U. Raipur, Tehsil Machlisyahr
pDistt. Jaunuur.

Rajendra prasad, S/o sri Ram Lal, r/cUmarganj
p.0. Raipur, Tehsil Machlishahr, Pistt Jaunpur,

amrit Lal, S/o Sri nath rgc. villumarganj P.O.
Raipur, Tebksil Machlishahr District Jeunpur,

Hira ~al, spo Sri Ram hath, r/o vill Umarganj, P05
Raipur, Tehsil Machlishahr, Distt. Jaunpur.

.+« Aprlicangs

1

Vers us

Union of 1ndia through General Mansdger, Northern
Rei lway Railway Board, Barods House, New Delhi,

Chief Ferscnnel Officer, MNorthern Rai lway, Barodas
liouse, ! ew Delhi,

pividional Railway wanager, N. Rly Nawab Yusuf
Raocd All:shaincd. '

: . = : ! : S
Senior Divisional comnerciel Superintend:nt, N.R1ly
Allzhabad.

... Respondents }

Criginal Applicatiodn no, 479 of 1993

shiv Shenker, S/o Rem Lekhun, r/0 vill Zehdauvl Khurd
iost 3aurs Distt. Fra&pgaerh i

Heri Shanker, S/o sri Choitey Lal, r/o vill Bamvarpul i
Lost Rampur, Distt Jeunpurl.

Pam Bshedur, §/o sr. Mchan Lel, rfo Purabi Bardahi
Bazar, Post ljukundasaganj, Tehsil patti, Distt.
prateposrh,




L

4.

10,

4,

29.

1.

4.

AR T

Ram Ashrey, S/o sri Ram Adhar, r/o village Sukhan |
Misirpur, Post Suvansa, Tehsil bPatti. Ditt pPratapgaerh,

vibha Shanker, S/o sri Chottey Lal rfo vill
Eanveerpur, Post Rempur Distil Jaunpur.

Rem Kheclewan, S/o sri Kandhai. r/o vill Sawai Rampur
fost serai Bika, Distt. Jaunpur.

Fam Dahadur, S/c sri Rem Abhi lash, T/p ~vill
pue Kharagrai, Post Suvnass, Distt. Pratapgsrh.

Ramsh_onke:r, $/0 sxi Chottey Lal, r/o Banveerpur,
post Zamuur Distt. <Bunpur,

Lalji, spo sri latapher, n/o vill Meerpur, post
Madhupur, Bistt. Jaunpur,

Shesh Nath, s/o sri Mata Saran , r/p vill & Post
Gilaudhi, Distt. Frata,garh,

* v Aprlicant

Vers us

Jnicn of India through General jianager, N. hly Reilwe)
Board Baroda House, New Delhi.

Chief Perosnnal Ufficer, Northern Bailﬁay, Baroda
Howse, New Delhi. :

Divisional Reilway, MNanager, Northern Rallway
Allahabad.

Senior Divisional Commercial Superintendent
Northern Railway A llahabad,

»+eo Respcndents

Criginal Apclicaticn no. .416 of 1923

Kishen Singh, S/o sri Ram Nagina Sin:h r/o
J yard Colony Qr. no, 702-C, Mugalsaerai, Distt.
Varénesi,

Ramesh, S/o sri Ramji r/o vill & P.O..Farshuramp ur
sibtien post \Mugalserai, Distt, Varenasi,

Ashok Kumar Fandey, s/o sri Balmiky randey r/o
Sibtien, Parshurampur, FP.O. Mugalsarai, alinesiar
Distt. V. renasi,

Prem Kumar Srivastave, 3/0 sri 5.M., Srivasteve,
r/o Loco Colony Cr. no, 128-K Mugelserej Distt
Varénasi,

Dilip Kunar Sinha, s/o sri Deep hzrein lal,

R/o Hanur Colony Cr. no. 694-A fugalsarai, Distt.
VuraHCBi-

\ e oo ADDLICANtS

i%éla e[




1.

2.4

3o

4.

2%

l.

1.

3.

/] 14 [/ -

Vers us

Jnion of India through General Manager, N. Rly
Railway Board, Barods House, New D- lhi.

Chief Fersonnel Officer, Nﬂrtherﬁ-nailwey, Barcde
House, MNew De Ihi,

Civisional Railway Manauer, lNorthern Railvay
Allahanad,

Scrior Divisional Commercial Superintendent, Ncrthﬁ;’
Hellway, MNawab Yusuf Roed, Allshzhad.

e o Hespondents

Criginal Application nc. 1006 of 1992

Santosh Kumar s/o sri B.G. Sharma, r/o 146-4 Loco
colony Aligerh,

*e Applican't !
|
f

Vers us

Union of 1ndia throuagh the

seneral Maniger, N. Rly 44
Baroda House, New Delhi.

‘

Divisional Railway Manager, N. Rly Allshabad,

Seridor Divisio el Commercial Superintendent, N. Ry
Allahabad,

«e s« Respondents !

urigingl A pjlicetion no, 1303/92

sushil humdr Fandey, s5/0 bPt.i.N. Pendey, ii/c
60 Bhendaeri sttior Kg, Jeunpur,

St, Jyotl Saxend, y/o Sri K,

Sexena, 99/303, Sisanau |
Badha Ghauraha, !‘f.e,.npur_ '

s 00 PP liﬂ:nts s

Vers us

Jnion of lndia throuah General pan

ajer, N. Rl
Baroda House, New Dalhi. : g

The Divisional Rai lway ‘ienecer, Northern Rai lway
\
Roch b

-

b
e A e S




l,

La

fife LS/

Allehebad.
The Sinior Divisional Commerciel Supdt. N. Rly
DRM Office. Allahabad,

s+ Respondents

Original Application no. 1715/92
Ilncu prebha pander, \/o sri B.N. Pandey, r/o
94/1A Galle Bazar Tilhargenj., Allahabac,

smt, ‘achurd Mjsra, w/o sri O.P Mishra, rfo
©2. Bhandari Staiion Road, Jaunpur,

o Appll cant

Vers us

Jnion of india through General Managzer, N. Rly
porada House, New Delhi,

Divisional Railway Maneger, N. lily 4 llalhabad.

Senior Divisionasl Commercisl Supdt. N, Rly DRY
Office , Allshabad.

«+s Hespondents

Originel Applicetion no, 133/93

Krips Shenkar, S/o sri V. Nabh, vill vata-ka~-pura
F.J0. Ram Nzgar, Pistt. Allahabad

Jinesh Chandra, s/o sri 5. Prased, R/o Vill Tikari
P.O. Bhemnl Hitar, Distt. Allehaved,

LI H?Jr:‘ll cuntis

\'ersus

Jrion of indie through General ieNager N, hly
Baroda House., New Delhi.

Divisional Railway itanager, N. Rly, Allabebad

SI. Divisional Commercial Superintendent, N. hHly
Diti Office Allshaba:j.

\ T ] he Spﬂﬂdf—*["a'ts

Rt

|
|
[
i
!

———— s —

g m —




1.

hes o

2%.
Ny

2%,
1.

e

A

-

Original Ap:licstion noce. 514/93

Nand pathak, $/o sri T. pathak, r/o

gahibganj, pDistt. Varandsi

Sri Krishne
vill, Amaon, P.V.

subit De, S/o S.Ke De, /o Uma Kutir, station
Road, Jaunpur.
Aoplicant

Versus

Jrion of 1ndia through seneral Manager N. R1y
garoda House, hkew Delhi.

nivisional Railway Manager, Ne. Rly allahabad.

Divisicnal superintendent GCommercial N. Ry
Allahabad.

ST.
DRIA Office,

HESpﬂndsntS

Original Appliceion no. 777/93

vishra, R/O
Allshebada.

safya prakash Mishra, s/o Sri ReS.
A/3, 176 Krishna Nager, Keedcan],

... Applicent
VeIsus

Jnion Of India through General [lanager,
Baroda House lew Delhi.

N. R1ly

The Divisional Réilway Manager, No Rly A 11c habad.

gr.pivicional commercial smperintendent , N. Rly

DRM Office Alls habad., "
N

Res. oncents

originel A ppliceicn no. 46°1/93

sheehi Kumear liishre, 5/o Re.A. Mishra, r/o Vill
Ghatwa ;ost Kerchana, F.5. t.archana,
rresent Address 134- Tula Rem Bagh A llehabad.
D.P. lishra
pilstt. Varanasi

hia endra prasad +$hsra, S/o Sri

vill Kasidahan, Post NathalpuI ,
tncop Singh, S/o S&°
iem ‘*agar Bhojpur,

W ¥
Qi1 MNan
. »

Setls

P.S. antoo, Distt. pratapgarh.

\

Applicets

Versus

. —— g g

Distt hllahabad.'

R/o Vvill, and P.U.

————




l. Jnion of ind
Barcda House, INew |

Se Se niNT NDivis
Allahabad. '

4, Seni

D' G- NioT Divisional
Allahabad.

28. original Application no.

l.

20.
l.

2 nivisiconal Rai lway

oX Divisional personnal O
Railway allahabad.

Rajesh KumaT Tripethi, S/0 STl R. Iripathl
R/© 154/7/1, Jayantipul, phumapngang Allohebad.
... Applicaent
Ve rs Jus
Nb ..'nly

jnion of
naroda House, N. Delbi.

pivisional Rai lway

Senior
DRM. Office Allehabad.

Original Appl

shiv Prakashn Dubey,
plawapursa (Kakraha) P.O. Fatehp

‘jnion of 1ndia

£/

5
ia through General !ianager, No.Rly A
De lhi. ‘ ?

.Manager, iv. Rly Allahebac. |

ipal Commercial guperintendent N. rly

N

§§icer, lorthemn

Accounts Officer M. RLY

Hespendents

. B *

1028/93

india through seneral iMenaged

taneger, N. Rly Allahcbade

pivisional Commercial liandgerl, N. Riy

Res pondents

jcation no. 1245 /93
s/o S.D. Dwivedi, r/o Vill,
Ur, Dis-t-t. I'.‘Lau.

Applicant

« B

VeIrsus

through General lsndger N. aly
Baroda House. N ew e lhi.
Al lahabad.

pivisional Railway Manager, N. Rly

1 Comunercial Nenagel, N. Rly

\\ ... Respondents
. 18

(R ¢

Senior pivisiona
Allahabad-




A C

39. Original Applicetion no. 1362/92 Al

l. Pawan Kumar Psndey, S/o Sri S.S. Pandey, R/o 161/5
A, Azad Nesgar, South Melaka, Allehabad,

2. Arun Kumer Singh, S/o Late Sri Ramkent Singh, R/o
vill./P.0. Kaju, Allahabad.

.+s Applicant 1

Versus ‘
RN,

1e Union of India through General Manager N. Rly
Baroda House. New Pelhi.

2 Divisional R&ilway eneger, N. Rly Allzhabad. !
3

8. Sr. .Divisional Ccmmercial, Superintendent N, Rly
A llahabad.

«.. Respondents E

32, Original Application nc., 1511/92

suresh Kum r Srivas&ava, S/o Sri R.K.L. Srivastava
r/o 36A/60, Judhwal, Tilharganj Allahabad.

«ses Applicant

Vers us

o The Union of India through General janage £, N. Rly
Barode House. New Delhi.

2.  Divisional Reilway Menager, N. Rly Alle p¢ p.g,

(FY]
.

Sr. Divisiorial Gommercial Supdt. N. KRly 71 you _
Allahabd. JRM Cffice

+++ €S OC ndents

32. COriginal ppplication nc. 1603/92

l. sSharda Babu, S/o Ghessit Lal, R/o ) g5. nakhas kona
Al lehabag, ’ '

2 ﬁiggiaéggad, S/o sri Abrer Ahms 3,  r/5 553 sttarsuiye,

L

e hpl:lic:&rnt

Versus \ q




1.

2e
3.

2,

3.

1.

3.

S

e

Union of 1ndia twough General Manager M. Rly

Allahabad,

Divisional Kailway ianager, M. Kly Allehabad.

Sr, Divisional Ccmmercial Supdt. N. Rly A llahabad.

. «+ Respondents

Crigirnal Application no. 1628/92

Vijai Kumar Sinha, S/o sri D.N. lal, r/o Hapar
Colcny Cr. no. 694=4 Jughalsarai.

sunil Kumar Sinha, s/o sri V.N, Lal, R/o Qr. no.
693=8 Hapur Colony Mugalsarai,

Narayan Dutt Dubey, S/o Late Sri K.D, Dubey, r/o
131=3H, First Avenue, Reilway Colonyy, Smith Road
Allangbad,

«e+» Applicents

Vers us

Union of 1ndie, thrcugh General Manager, N. Rly
Barcde House., New D-1hi,

-

Chief Commerciel Superintendenrt, N. Rly Baroda House

New Delhi.
Divisional Railvey Remanger, N. Rly allchabed.

Sr. Divisionagl Coamercisal supdt. N. Rly Allchabead,

e +« nespcndents

Original Apwlicction no. 1663/92

Mithl: sh Kumar }i.shre, 5/o Sri H,R. #ishra
r/p 41-C Bachamberi Koed, Tilek Nager, Allahabad,

Sharad Dhyani, S/o Late Sri G.,P, Dhayeni, r/o
C/o G.P. Dhayani, Prayag Sangit Samiti, 12-C Kamla
nehru Road, Allahgbad.

Ramgi Verma, S/¢ Sri K,N., Vermd r/o House no.
173/B heilway Colony no. 1 Subedarganj, Allshabad,

L I .‘,ppli CantS

\

— o m— =




I f
i

/{8208 Wi

— VeIsus

union of india through General manocer, N. Rly

le ‘
Baroda H'use, New Delhi,
2. Chief commercial superintendent, N. Rly Barode
~House New Belhi.
3 pivisional Railwsy Maneger K. Rly Allahatad.
4, ST pivisional conmercial Supdt. Ii. Rly Al Lahabad.
; =
s B :.ESpOﬂdfﬁ'ﬂS . '.ﬁ"
3§, Original applicaticn no. 1713/92 ~
’ -
1, Vvinod Kumr s/o sri R.Y. Rem, r/o C 757, GTB hagaZl
norelil Allchaebad.
2.  Vvirendre Kumar, s/o0 Sri ReS. Ram /o 23/B/76/C/
1003, Allepur, Allahabad.
RS sahjby Kumar Srivastave, S/0 ‘551 o . Srivestava L4
r/o 145B/DA, Chskia, P.0. GIB Négsal, nllahabeac, £
1 ... Applicants.
g
Vers us 4
l. 1nicn of indie through seneral jananger, Il. nly i
NE'W' Le lhi . , I
2, The Divisional Reilvay eneger, No Ry Allahabad. }:
3 5r. Bivisional comml. Supdt. Northern Rai lway '§
nan Office Allcheabad. |
... hespond=anis o |
3%, Oricinasl A pplicetion no, 1821/92
1l sudhir KumnaI /sfo sri Hridaye Nerein south of Jante

road, “New Yar, Distt. Petng, rresent Address,
101 Anend Bagh uld Baipdrend Allchcebad,

.»s Applicent :

\

Vers us Q \L»
e

T — i | oy . T —

B I
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le

2

3.

Oe

3€.

l.

TR DR 1

Jpion cof 1ndié through Gneral jianager, N. Rly
narooa House. New Delhi., b

nivisional Rallway Mandget, N.Rly Allahebad.

ST, pivisionel commercial Supct.lis 1y Allehabea.

pivisional personnal Officer N. Rly Allahebad.

e
2~ e

or, pivisional Accounis Officer, N. R4y KIlahabed.

original applicztion no. 1822 /92

s/o sri G.F. srivastave, 1/o 101, |

Allahabed _ 1
.+« Applicant

Arun Kumel ,
Jlc Sainhdrena

T

- ; = Vers us '
jni&ﬂ'bf 1ndis through-fﬁg_ﬁéhéral Manager; N-chly— g
!

nivisional reilwey ilanagel, N. Rly allashebed.

5r. Dvisional commercial Supdt. N. ply, allehabed.

gp. Divisional personnal Officer, N. ~ly Allehabed.

gr. Divisional Account: Ufficer, N. Rly Alichebad. &

Respendents

. ®

Original Applicaion ro. 1825/92

virendra Prctap Singh, s/o R. singh, R/o liurehen,
5ost Shikarqganj, Distt. vVaranasi.

;/0 s1i R.B. Singh, R/o

virendre Bahadur 3inch,
Distt. Varenasil.

vill }rempur, Fost Chakic,

‘tohan prasad, S/o sri lalil, R/o vill Murahen, post |

shikarganj, Bistt. Varenasi.

BErij Raj Yadev, s/0 Sri B.R. Yadav, R/o yill
Murahan, Fost Shikarganl, Distt. Vardnasi.

5/o0 sri R. lurat, r/o

Krishné Morari, Sinch,
pistt. Verenasi.

vill Mure han, post shikarganj,

singh, S5/o0 Sri R.B. singh, Rfo Vil.
Varanasi.

\\ N we 22

Surendra | relep
pPre:, urkost chakia, Distt.

e i e R L e e e




1225 /Y

| —

Vvers us

Union of 1Indie through weneral [faneger, N, Rly

raroda House [vew Delhi,

Shief Commercial superintendent, I rRly Baroaa
House hew Delhi.

,t?

|

I

‘I

g

g (i
|

I
'

i

1
.

~

Lla
"

i
e

l.

2.

1.

nivisional Railwey l@éneger, N. rly AllalicbZd.

sr, Divisioral Commarciel superintencent ,
. Rly, Allehabad.

.+« Iesponoents

ol

Jriginel Appliceation no. 1231/92

_Alok Kumar,Sinhe, «’o.sri S.p. Sinha, r/fo 233,
"Dld Bairehena, Allehabad.

S——

“A32i srivestave, s/o Sri um bPrekesh, r/o 36/51

=pala pands Bhawapur, Himmatgemg, A llahabad.

S Aol ants

VeI s Jus

Union of india throughieneral ilanezer, N. nly
Baroda Hous2, New Dr ihil.

Divisional Rai lway Maneger, Ne. Rly allehsbea.
5r. Divisional commercial Supdt. N Rly A llahabad.

.o s Respondints

Original Application no., 333/9%2 &

shwetank Verma, ~/0 5ri B.P Verma, r/o 25, Shas ki
satti, Khuldabad. Allehabac.

.. Applicent

Ve IsJus

nion of 1nida through General Manager N. hly
raroda jouse, New Delhi,

h |

;..;'rf."‘h].g l ;;I,dllhlﬂ ':]" 1 ¥ i‘s - 11 'L"‘I, ’ E‘{li ]_"'_.'ﬂ lf' Hh&tu’j’l] ( Barod{i

ouse), Kow Delhi, \\
Qﬁ‘u‘:\/ o ?--3

R R e ST e B L e e . SR | b S

b g o 5. -




L1528 ./

3., Chief Commerciel Supdt. N. Rly, Rail Bhawan,
Bsroda House, New Delhi,

4, Divisional Reilway Menao.er, N, Rly, DRM Cffice
Allshabad. .

cn

Sr. Divisional Commercial Supdt. N. hly, Allahabeacd.

-

———

... nespondents

49, OCriginal Apulicatior no, 643/94 |

> 1. shiv payal pandey, ¢/o Late Sri Pt. Krishan Pandey .
r/o Block no.27/10, Labour Colony, Nsini Allshabad. ,

oo App licent ..

Versus .

s 1, The Union of Inida. thrﬁagh General."anager* N.,nly el

= - w & -=“Rarcda House, New —Bnlhl - ] '
- S S S T e - N .
et - G e Eif"_Dlulalonal Rallway:%anager,:ﬁ =ﬁly, “llahebud.;éﬁﬁ;.gﬁﬁ;
oy — R e e ehee e L
35 Sr. D1v1510nul Commerc1al manager N. Rly Allahabad,

«s s HCpsoONndents

| i
9 43, Original ppplicction no. 61/94 |

l. Santosh Kumsr Sinha, s/o L.J. Sinna, a/a 32 Yrs.
r/o Vill Kanharpur, E.J. Khardan, Distt. Varanasi.

e e ———

I J‘pp ]-1 "-'H

Versus

l. Union of 1ndia through 3eneral ilenager, N. Rly,
! Bearoda House, New Delhi.

Z e uhlEf Commercial Supdt. N. nly HBeroda liouse,
cew Dehi,

3, Divisional Railway Menager, N. Rly, Allzhaecag.

:
:

«+. Respondents

4. Sr. Divisional Commercial Supdt. DARM Office
hl Tﬂ hﬂbdd.

——




2855/

4%. Jriginel Applicction ne, 394/23

).  Anand singh, S/o Sri S.L. singh, r/o 524-a, Trafiic
colony 4llashabec.

2N Rsj Kumer Singh, S/D Sri i, Dayel singh, /o 5=
.G, Mera, Allahabaa, >

-

3 _2i prakesh sin?_ih, s/¢ :-:15. o B BIngh, D01 O e G
;.arg, Allahebad.

4, santosh Kumsr Singh, S/o Sri M.D. Sinah, r/o 5= M.G.
Marg Allkhaiad.

e S.X. Singh, §/o N.B. Ssindah, r/o 13/3 Kerela Beg ﬁi!b |
Colony, Allahabad.

6. Jmesh pratap Sinch, S/c Sri K.p. Singa, Retd.
prircipel P.B. Inter College. Pratepg.rn.

7o sunil Kumar singh, S/o sri J.bB. singh, /0 Vill?

sujeria, rost Uyrayadeeh, Distt. Fratapgarh,

8. _ Anil Kuasr s5inch, s/o'sri R.P., singh, r/o Vill,

= _ . =sujeris, Post Ureyudesha, Distt. rratangarf. :

G . e I el S et P e P

= === 9. =Chandan-adhikari, s/o=5xi N N AdhakeTl - T/0 - . .
695=8, Loco Colony Allsiisbad. Forey T e A

Late ' it
10. suril rumar Barua, S/o Srié._}.t‘;. Rarua, r/o 39 R.N.
ager All:zhabad.
l

11. adjei Kumar Srivastave, 5/q 5T1  ReiBeilie 5rivgstdvah*
r?o 152 Balua Shat, Allchabec. ‘;,

12. Mukesh Kumer Srivastova, S/o sri d.S5. Srivasteve,
R/o 123 Matiyara Road, Allahabe<.

«ov Applicants.

velsSuUs

1. ynion of india, through General fiensaer, M. Rly
nai lvicy Boad, baerode House. New Delhi.

2. Chief pPersonnal Qfficer, N. Rly Berocday Houdse,

[lew Ddhi.
3. :
Se Divisicnal Railway lencoer, M., Kly allshabad,
4, Sri. Divisional Commercial Supdt., N. nly

A llahebdd.

«se AESPONCents

4%. Original Application no, 633/52

'L. Ramji, S/o Late sri LalaRam, r/o 6lA/i Teliarganl,

Allcnebad,
\ " e APL,liCant
f
%e .25
m— e SR m: ‘ - m- T R ORI |
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-2 | SRS ey
—— - e

-
e
5 .
[/ 25 [/
Versus
1l Union of india, through Seneral iane jer, . kly
Rermoda House, New Delhi.
24 The Divisicnal Rai lway Menager, N. nly, allsnabec.
3. Sr..pDivisional Commercial Supdt. N. nly Allehabad. -
: ... Respondentis |
ag. Original Application no. 706/92
r Yoz Dipek Kumar singh, 5/c¢ Sri (Late) B. Sinafn, Y/ = |
1B/8A ghanghambri Road, Allepur, Allshabed.
2N Akbter Naim Siddéique, s/o sri M.J. gideique, r/o ;
174 New Mchdorl Golony, Allahabeac.
3. nohd. Keleem, /0 eri amir Uddin, r/oc vill patulki, - |M
p.0. Kanehti Distt. Allahabad. 1 3
4, Dilip Rumear, s/o sri A.P. grivasteva, R/o 9 Elgin 1
Road, Civil Lines, Allahabad. i
5, Km. Shashi sriwestave, D/o Sri L.N. Srivasteve,
r/o 347, L1G Govindpur colony, Allahsiac. 4
s !
" 6. suresh Pratap singh, s/o Sri Ham Nesh singh, r/o l
vill Chand Kamaniye, F.O. Khuti r.S. Khera, Cistt. f
Allehabad., R |

.+ Applicant

Versus

e S — P

1. unicn of 1ncia thro.agh secetory, Railvay Boerd,
Rafi Merqg, Mew Delhi.

o m— i ———

2. General lianager, N. Rly 2ai lway Bnawan, ( Baroce
souse) ‘‘ew Dehi.

Se Chief Commercial Supd. M. Lly Rei:wey Bnewal
(Barogd. House) Allahatad,

4, Livisional Railvay vamagelr, N. aly, allahebac,

D sr. Divisional Commercial Supdt. N. Rly, DIk
L-'f{lCE', nlld nalbbad.,

i E——— i . . g

.o liesSpoOnaencs .

4%, OCriginal fpplication Ro. 643 /92

N
R\ -




L.

3.

l.

ol

1.
2

3.

29.

1,

1.

<.

126 I

Ran Murtes, S/o Mewa Lal, r/o 71 A Dale Allapur,
Hi]. 1ﬂh?bad;

o o oipll eanTs

Vers us

‘micn of Indie through Generel-aneger, IV, Rly
Baroda House, New Delhi,

Divisional Railwey lianauer, M. anly Allehaced.

Senicr Divisional Commerciel Supdt. N. Rly Allahabgﬁf.

.« - HesSpondents

i
E

Original A pplication no. 731/92

néi Kumar “ishra, S/o Sri K.K. Lishra, r/p
26/10, shiv Kuiti, Krip.zl Rhawan, Allasnhebed.

Frank .ichard !‘enesse, S/o Sri !i.R. Menesse,

_ $4/57, Cld liunferdgeni, Allehsbad,

! T L .«-':.}J llCdnt.
|

|

!

f

| Versus

Jnion of 1ndie, th rough Generel [lsnacer, N. Rly
Rail 5hawan, Rarude. jiouse, New Delhi.

Civisional ERailway lenager, N. hkly DRM Office,
All: nabad.,

Senicr Divisioral Commercial sapdt., DRM Office,
Nawab Yusuf Road, Allechacpac,

» +« Responcents

Criginal A pplicstion nc, 736/92

rrakash Chendre, rendey, S/o M.D. Pandey,r/c
Vill & P3st Dubawal, Distt., allehakad.

.. Applicant

Versus

Jrnion of indie, throuh secretary, Railway Poard,
new Delni.,

seneral wanager, N, aly Railwey EBhavwan (Béroda
House) j.ew lelhi, \t

)




=
= i

1.

M2t
Chief Commercisl Supdt. M, JRlyReilwey Boaxrd,
New Delri.

mivisionsl nailway Manezer, NO. Bly DR Lffice

cr, Divisicnal Commerciél supdt. N. Lly, DRW
Alls hebad., '

. .. Respondents

Criginal applicstion no. ,80/92

aulab nem, 5/o Ram Daur, r/o viil. 3enegur, B, 0L

- .. Senspur, Disti, .Jsun.ul,

.s. Applicant,

Vers Js

ynicn of Indie through seneral ;ianacer, N. -ly
Sarods House. ilew Pelhi.

pivisionel Railway 'ian<cel, L. ly, allohabad.

r, Divisional Cc mercial Supdt, M. Rly, DBRM
Uifice, allchapead.

. » o ii@sponsents

originzl applicetion no. 961/92

Durgesh :‘eni lishra, 5/0 Sri C.F. ‘ishra, R/o0
433-1XL Kydganj, Allahabac.

Fermeshwsr prasad Trivedi, s/o Sri R.K. Triveci
r/o 116=-4 Bahadurgenj, Thakur Din Ke Hethd,
Distt. A llahabad.

‘oehdnra Prasacd Mishre, s/c Sri K.FP. Mishra, r/o
577-4 MNal BRasti, MNeta hager, Distt. Allahabad.

.o« Applicant.

_ Versus
Jnicn of 1ndia throuah Jeneral lianager N. Rly
Baroda House, l.ew Deind.

Chief Commercial Supdt.,N. rly Beroda House, New
D- lhi.

nDivisionel Hailway lianeger, N. nly allahabad,

Senicr Divisionsl Commercial Supdt. LR Qoffice,

IH:I- . '-.]- LR TR

%:\L * 0 * '_13




o,
1.

w28 N

original applicution no, 207/92

Dinesh Frasec Fendey, S/c sri K.N. FPendey, r/o

vill, 3elwan, P.O. raheras, Distut. //irzepur.

vs»  Applicant

-

Versus

Jnion of India through General lianager I, Rly #ﬁ“
.ew D¥ lhi .

f
Divisional Reilwey [i@neler, o, nly Allahabac.

s, Divisicnsl Commercial sipdt. N. Rly Allahebead.

o

eos Hecponcents

Criginal apulication no. 1203/92

i
Krishna Lal 5/0 sri G. Sehei, r/o 12/14 i.G. karg,
T R [ G L:Uﬁ[: C‘Uﬂd, ﬁliﬁ]'lat'aft.

i'ahendre sirgh s/o svi U. Ssingh, r/o 2/85, Rsme MNend
l.egar, latiyera Roed, Alispur, Allahabad. a
o ; o . : At
Hori Shenker sinoh, S/o Sri fiam Auter Singh, r/o
2/45, Rame hand i agar, liatiyare Road, Allahebad,

Tej _ahadur Rem, S/o Sri Dal singer Ram, B/o
87=~/2-C, Baghambsri Rcad, allepur, Allahabad.

Yogendra lketh,s/o Sri Dudh hath, r/o 535, Colonel Gun
Hllu ne bad.

-

'!{_-::: . 8w Ap LiCﬂniS‘

| S

\/eXr's us

Unicn of indiea throuagh seneral iansjexr, M. Rly
Beroda House, Mew Delhi,

Divisinal Railway manaer, Northern Raillway,
Allahabad.

sr, Divisicnal Commercial Supdi., N. Rly all=hebac.

" e :."i.*? S.,Unilentﬁ

\
B
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o4,

1.

1.

Ze

O

li

Je

1/ 2o i

original applicotion no.1207/92
suresh Chandre Supta, B/o STi Reja Rem Gupta,
r/o 2°/3, hew Hewd Bui lding, Leader Road
Allahebsd,

per tho ga1thi Dobdar, s/0 sri H.Ko pobdaxr, 294, AkLel |
pur, AllenebaC. |

... opuolicn s,

\Versus

Jnion cf 1ngia thr ugh seneral Mana.el, l.o RlY,

pDivisionel Railwey Manazer, b .ly Allahsbad.
ST, pivisional Commercial Sapdt. N. yly Allahased.

.. Resporndents. %

origianal A pplicetion no. 1345/92

KrishanaKant Srivastevd, 5/0 Sri (Late) vunni Lal
srivasiave, r/o hema heno NaDEl, Bhardwaj Ppuram
~llehabad.

smt, Jshe ..@nl Sinas1uua,_w/n sri D.C. Srivastevs
r/o 520KL Kydgamrl, Allahabade.

~a<esh Srivastava, 5/o s1i Kripa Shanker, r/o
72- C/2, ..atlara Road, Bharadws] Purem, Allcpabad.

shen Shyas Singh, 5/o0 5rl S.R. singh, R/© vill harayaj

npur, Post shivgerh, Distt. Allahabad.

Brijesh Kumar Penda@y, g5/o sr1 S.X. Fandey,

r/o 46, Kinche Rei senoa Prasad, alviye Nagerl,
Allahanad.

... Applicents

\Versus

Jrpizcn cof india «nhrogh jerneral [lansfel, N. Rly
naroda HOUsE, New De Lhi.

rivisionei Rai lway Lanajer, I ily, Allchabaa.
sr, Divisional comuerciel 3uodt. Mo gly, Allenakac.

\ orars Responsents

%@nf
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56, Original Acplication no. 1344/92

Ls

1,

2.

vinod Kumar Srivastidva, 570 sri R.P Srivestavs,
r/o 751, ‘uir Koad, e japui, Allahavad.

[/ 30 [/

«ss Applicant

Versus

.

Jnion of lndi2 througn General [lanager, N. nly

parcda “ouse, Mew Dslhi,
4 llghabec,

pivisi na. Railway jdandger, Ii. Rly,
=,

sr, Diveicnal Comnercisl Supdt., I'. *tly allahabaty

.o+ HESEONdemns

Original A.plicaton nc. i230/92

.M. Imentdeing, §f0 St SuH, dmanraodin i CIE
781/0, Shansnyem hager, Rellwsy Colony, A 1l ahakad,

Dheerendrsa kath Saxena, s/¢c Sri Detna hath 3.Xens
R/0 46~=21=4/7 Remen Xa Pure, sulem Saraei, ailabatbed

o e 4'ﬁ'|p}:-! li Cc ﬂts

Vers us ~3
Jjni on of incia through General pManager, N, 4:ly
srocda House, Mew Deilhi,
Divisionel Railway ieneger, N. uly Allehaktad.
gr. Divisional Commercial Superintendent, L. Rly
Allsihnebad,

e I{EEPQFdﬁﬂntfw

uriginal A pulicat:on nc., 1239/92

Prem shanker, »/o 5ri G, shenker, r/o 36/31 Kela
I.}':ﬁ-(iﬂ, =5 -Gt]é‘nfj, A]]cf:ﬂﬂc_lﬁ.

Kemes hw.r | ath S1zrme, S$/c 53i Rem 131- .irals hager
Lucknow,

asis RpUNS C AT,

Versus

Union of andioe throgh General jl.anager, B. ly,
¢ioda Hose., Allahaiad.

Divisioral nailwey Menage:r, N. Rly, Allahabad.

\Qﬂ‘\’\’ <l

mam

e ———
- ——

——— I

T e, ——




i N

??;E 3% Sr. Divisional Commercial Supdt. N. iily Allandbad,

... Hespondents

59. oeriginal Application nc, 647/92

1le——Verun—Kumar Shukla, s/o sri 5.P. Shukla, r/c -
79 A '“inhazpur, Beni Ka Hata, All:habad.

oo Applicant

“( \'arsus I

1. Jnion of incdie through General Lianagexr, N. Rly
Baroda House, !lew Delhi,

2 Divisional Railway Menager, N. nly, allehabac.

3 :r., Divisional Commerciel $updt. N. Lly
Al lahabad.

.+« HResponcenils

' ~
6Q. uriginal Ap;liceticn no. 494/99

i Suresh Kutwér S/o Sxi Tulsi Ram r/o 25, Luka:r Ganj,
Allahabad.

3)‘ ... ADplicant ‘B

Ve rsus !g

) O Jni n of Inida through Generel Memager, N. Hly
Earoda House, New D-lhi,

2 The pivisional Reilway Manager, N. Rly, Allenabecd.

3 The Senior Divisonel Ccomercial Supdt. N. Rly
" All:zhabad,
4, 5r, Divisional perscrnnel Officer, N. Rly, Allzhabad.

5 Sr. Divisicnal pccounts ufficer, N. Rly Allehdbad.

.o+ 11€550Ndents

ek, original Appliccetion no, 495/92 ¥

e e B i e et B W, il = S

1, Rarini Kant patel, 53/ s5ri Cnendre Shexhar, /o
2, Rama land Nefaer, Allapur, Allehabau.

\

®1a kapliCﬁnt,



s | i 32/

Versus 7 - - f

1~ UJnion of indie throgh ibe general Mansger, Ne.RLy
Corods louse, iew Delhl,

2. “jivicior el Rallwey lienager, N. Rly allehabac,
’ 3. Seniro Divisionel Commercisl Supdt. N. Rly Allahebad., | |
4.  sr. pivisdonal personnel Officer, . kLY All ahazad, !

S ~1r, Civisicnal .ccounts Officer, ve Bly Allahebad.

«s s Responger.is : |

. 63. Crizinecl Applicetion no. £13/22 I

—

e e ——

1. Frabhz shenksr Yadav, 5/o0 Sri R.F. Y&dav, r/o
1C Thron hill Rosd, Allahabad.

.+ Joplicert

VVersds

le inicn of Ircdis through General . .cliaCer, Ne RBly
Earoca House, M#w Delhil,

2, ~ivisional Railway jtareser, N. Riy Allahectad.
3. ar. Divisional Commeercicl Supdi., il ElY Allahﬁ%gd-
4. sy, Civisional perosnnel ufficer, Iv. Rly Allghebed.

Sy =r. Divisioral Account Officer, N. RlY Allehakad.

..+ Respordents

63. Oriziral Anplicetion no. 597 /02

1. sril Kuuer Srivastava, s/o sri V.K. Srivastave,
r/o Rly Cuarter,sSubedergenli, ~ilc abad.
2 } rakash Clicncdra pancey, s/o sri AP I gtdey, r/o

191/24 T roup Fur, Allehabad.

3. Rékesh pretap singh, s/o sri R.F. Singh
vill & pP.C. Kotwa Tehsil Phulpur, Dist Allehabsd.

rﬁt%idﬂh_rﬁ, /o S S F. isze; r/o 36-5-Ahlyapdr,

% B!

T

. 0w ,kpl..‘licdrltS!

VVers Jds \\

~ = I3

= e e—
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(&5

ynion of 1ndia through Secretory, Hailway Board

1/ 33 [

rRail bhewan, New Delhi.
Senerel iencger, Ne Rly Scroda liouse, New Delhi.

shief Comme rciel Suedi. M. .Rly 3erode lHouse,
vew Delhi.

4, Siydsional Rallwey manccer, iNe Hiy, DRM Qffice,

6&.

Allahabad.
Senior Civiicnel Commeréisl Supcdt. h. Rly Allah:akad.

station Supdi. . Rly Allchauad.

se+ HESPONUENZIS

Sriginal applicstion no../632/82
Maleya Kant, S7/o srl S.K. Srivasievad, r/o o2F
cachambari Jousin, Scheme, Bharadwajpuran, /fllshepur,
Allahatad.

"o o .:1_»..";.- lican't

VVersus

Union of Indias, throigh Zenersl aneger, N. Rly

Ll

hNew Delhi,

Civisionsl Neilwey iicnager, I. Ikly, 2llahekad.

senicr pDivisiongl Commercial Supdt. N. Rly Allchabed.

«ss Responcents

Jrigcinal gpplicetion no. «76/22

shushil RKumar Srivastsva, /0 Sri Lakshmsn Prasad
crivasieva, r/o 155 Zajamberd Br ih hireman Yojna,
1 Py e, L 1 1
1T, . slanabdads

i h -J-'.!'I-’:‘.r..r

Versus

Jniorn of Indie throush Scneral iianager, V. Kailway
ilouse, l.ew Declhi,

SC -[h W L

Divisicnal Reilway janager, V. aly. Airlghebad,
v

Srl Diu'i'ﬁi;‘lhal CC‘::TIE'erQl :L-l. J.L.l I'..t ;'.,.LI ;\llaﬂdl:adt

r ) e §
r..-'-lﬂn-ﬂl_-'a{.]!

Sr. Divisional persinnel Officer, N. Hly

- - — ~ s - = ‘_1
;“CCUJEtS L.'fflc-z-r, Noe ;..l} ﬁiluhahad.

\ikér

5]

Divdsional
o9 ﬂes]_;Dncien‘tS . _3?

}

e




| e 3

66. Uricinel Aupdication no. 477/92

1. Avan Kumsxr, 3/0 Sri Oysn Chand, r/0 42, Baka Ji ks
Cauoh, Ailgizabad. ||

R .-'"\p['.-licah'l.

MeTSus

le gnion ef India thrcagh General jianeger, . Ry
Beroda Housc. MNew ke thi.

2. Divi-ic..cl Rellvay ienaser, i . iy Allchcuad. ial'
S Sr. Divisional Commeércial Supdi. L. Rly .\ilehabad. 1
4, Sr. Divicicnel F erosnrel uificer, iv. Rly Al:a abad.

s sr. Divizional Accounts. Cfficer, Ii. Rly Allahzbad.

««s nespondernits

-
| =

517.- ‘LIi‘"' al }-\T"Fll Cch'on no., 272 l/qs i

1is Jandra sinah, s/o $ri 3. singh, r/o Tejpur Fost
Sakaldih, P«S. Sckaildih, Disti. Varar.asi
E‘. n ’ S/c :ri L-{li';' ‘_,.-l.n 4. l, l/c _g.
r pPost Saﬂaldhl, F.S. Sackaldih, Distt. Vararasi.

o # s ;'?Lppli\:{:nt

V'ersus
i Jniocn of india throaah General jiancger, N gly
Reilwey Board, Baroda House. jew Delhi.

L |

2. Chief Commercicl 3updt. l.. iily Bercds House. New Delhi

9. givicicrial RKeilway lanajer, N. kly Allshabad. +

& ™y gy A e 5= o | — . -t - ¥ i == - _ Sl
4. Si. Daveions. Ccmmerclal Supdt. K. Riy AllsheEtads

fll

E R ., 4
R J"REEIJJEL'EI'] LE

06 . vriginsl Applicatiorn no. 220/S3

l. Sanjey Nerain Prasad, S/0 Sri H.Le« Prasad, r/o |
22 Leth noes 1 liew Kehal, Nughalsarais

2 Hex 3 !again Pra :d S0 Sxi ReSe Prasad, r/o
vill NeZjlpur, ;os t Chereon, Distt. Varanasi.
\ . 8 -Applii:&lnt
i
Lol - =35




6B.
1.

2.

3.

74
l.

GRS

\VVersus

Union of India, through senerel manaier, N. Rly
Rai lwgy Board, Larxcda House. Iew Celhi.

chief commerciel Supdt., N. Rly Beroda House,
New Delhi.

Divisiorial Railway Manager, K. nlyy—a&dlshakad. i

Sr. Divisional Commercial, sSupdi. Northern Railway,
Allshabad.

«ss liespondents

riginal Applicatior no. 219/923

Ram Singh Yadav, S/0 Sri R.a. Yadev, r/u Viil.
Pursbharghmi, P.0. Suhansa, Tehsil pFatti, Disti.
Pratapgarh.

Uma Shanker Yadav, S/o sri R.L. Yadav, r/o vill.
Behdaul Xhurd, P.0O. Gsura, Tehsil Festti, Distt.
Pratapgerh.

@ Prakash, S/o Ssri R. Dular, r/o vill. Behdaul
Khurd, P.0O. Gaura, Tehsil fFatti. Pratapgerh.

Vésudev, S/o K.N. Yadav, r/o vill. Kudia-ka-pura
Tehsil Viechchalisghar, Distt. Jaunpur.

. 0w App llc ants

- .

; Versus
Union of Indies through Generel [anager, orthern
Railway Railway OJcard, Baroda louss.

gief Commexrcial supdt. N. Rly, Baroda iouse. New
Dalhi,

ulVlSlOﬂnl nailway Mens er, N. Rly Alle 3bed.
5r. Divisional gonmercisl supdt. N.

Origianl Application no. 197/93

chet Singh J/O sri Re; Dshadur singh, r/fo vill.
Inargaon, suau semrahea, Distt. Veranasie.

3!.1'% }\_;,“a‘_’]‘”_]_chr_i' _;f'U .._}-..'t HePe L -1- h EI,
Vill Tatihara, Fost Deonahti, Dislit. Allshebsd.

Ba Singh z/o

Vinod Kumer singh, s/o 5.1 G,
stt. Vaoigiiasi,

Vlii Raon, Fost seimrsdh, pi

\\?,i\, o

S —

el e S—

pe— ——
i et Sy o el i B W, e e i e By e, i e = e
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[l 36 [/

A% Jane:h Chandra Tripathi, sfo vl 3.5. Tripiad, wkip
110 'U'lllo JhlSO-\}.Ula, PJE‘L Saldﬂhdd Dl'-';‘b'l.n QIIa]‘la_}.a—_ ’ﬂl '

5. Shyem krishen Dwivedi, s/u 3:i V. Dwivedd, r/o
vill., Topv, Leltshauran, Disti. Allatiaglad,

) Appli(:{,.'lt.

Vers

- Jnion of India through 3neral [Manejerl, I "y,
aailway Chewan, Barodc ilodse. ew pelhis ,1$i
>

-

2e C.ief Commercicl Supdt. Earoda House, ivEv elhi

3% Divisional nailway iicnager, Ii. Rly & Allshiabad.
. seniar Div el ZOmrE oC 1, supdt. Ii. Rly

S Sen-or . Etklsiwi 1 ﬁa £Cid Sundt. Rly, -
. «+o HespoOndenis

71 Q.. Crisinal Applicet:ion no. 162/93

1. rrem Shanker, Ss/o sri 3.H.N. Pandey, 1r/0 45 Gariwen
Tela, allghabad.

2 Sar: y LumaD, Srivasteve, S/G SEL (Luhe iteF o
crivosizva, r/o 15/11 l.ew Sohhbatiabagn, “llahuLa
— 7 e g H ! - L= L -

3 Sszutem Adhiker, S/0 sri N.N. Adhikari. /9 J95=-0
reco Solony Allahabac.

%, Jagdish Presad Srivastava, s/o Sri (“dtejlu.P.
3-—4-155161"5, I'/-. E}T/;:\l l(ﬂrba*ﬂj nJ-lU ifi‘-ﬂ'l--"'--:l

D% ajencra Sclaswal, 5/0 611 P.S. Sareswuti, r/o
63 Seriven Tola, Allshelac.

O Gm I'rvakech Srivastiava, 3@ Srd PoL. Srivas i,
r/o E9S (54) saahegmbari Colion /3 Aallapur Allahebazt.

Tee shilesh Kumar Srivastave, /D 3} 'I.u. Sriv@msiaVe
VALY :Ht/j ;L;n“:vuntﬂanr E:‘l‘a, Colony Ail:dmsiad,

2% x§.J;daf.:hruax srivestava, 570 sri K.85. Srivesiava,

- - — S = . L = DM 2l

1/o 95/11 Sarvocaye hagar, allaiebeq.

> LEn2J Kamar S JvescaN Srivzsiava,

B »» . S, = ?
20 Saf Ll SsVvogedd wadla
- ) A ’
_1‘-...‘- e ‘_, I_h"],_.'l"‘ 1‘" 'Hc:’ ..,..u ":J' ,] l 1\151 ‘\h -n':’l rf o
‘3\'.)/‘#2--\ | I = ST l):\‘" 3 HOBCI, n.l-ir. hu..-d-

Varsus l

e Jnisn of India thro.gh Jeneral Manager, ite. Rly

\ e
S 37




2

e
4.

T

Railway Bosrd, Rurode !louse, A&l New Delhi.

chief personnel Officer, hhorthern Heilwey, GRarcd:
House, liew Delhi.

Divizional Railway itananger, . ily, Allshsbead.

Sernior pivisional Cummerc¢a1 supdt. Ne nly,
lln ladel

«+. Hespondents

Oricinal Application no. 151/93

shec Kum.r Yaacav, s/o s1i F.L..Yadav, r/o 164-A
Alopibagh. Alletabad.

chailendrs 5ahsal VEI'F-L-; S/O Sri BeFa Verme, I'/D
301/41~-A/9E Tilsk iwagar, Allahebad.

Km. Kajeshweri, Dfo sri Ram Dass, r/o 2/92-A .
itamanand l.agar, Allshabad. *

SJ. l ﬁdmdr dllwnﬁtaVﬂ, H/D Srl ﬁik. SriVﬂstava,
r/o 127 lietira hoad, A-'lshsbed.

.

sejesh Kumer, S/o 5ri1 S.F.L. Srivestave, r/o
ElClCGLI SIlVthﬁVC, BUddmadlh, Dhﬁnbadt

Awedoesh Kumer Singh, s/o sri J.singh, r/o surshiyas,
Fost sanscdih, Distt. Eellia.

Anjani Kumer Srivastavs, s/o Sri V.N. Srivsstava, i
r/o 28-A Krishan Megar, Allahebad, |

Xarunesh Kumar, S/o Si1i T. hath, r/o 545-3 Chanshyam
hagsr, Allashabad.

Shyam Frakesh srivasteva, s/c sri P. L&} rfo

ZWS 94 Beghambari Cnlan}, Allsghabad.

Lalit Kumar, s/o Sri Fremi fumnar, r/o 16/11
Sohtatiab a:k Allshabad.

oo Applicant

\Varsus

Jr.ion of india through Genexral .i¢neger, I.. Rly
Baroca !louse, l.ew Lelhi,

Chief personnel Officer, . itly, Baeroda iiouse, }
I.ew De lhi N

Divisional Reilway iwanager, K. nly, .Allghabed.

Senior Divisiongl Comneicdiecl Supdt. N. hily Allahabad.|

\\ see NESQLON.ENLS




o

Qriginal Applicatioen Ne., 150 of 1993

1, Shri Dhirendra Kumar Mishra, s/e |
shri H.M, Mishra, r/e 23/47/107 B '-
Indrapuri Celeny, Allahpur, :

Allahabad, . 5. : =
eees Applicant

Versus :

l. Unien ef India threugh Genral "3
Manager, N, Railway Head Qucrters

Uff ice Bareda House, New Delhi, i

«os+ Respendents \.;

O R D E R(RESERVED)

USTIGE B,C, SAKSENA, V,C
This bunch ef 73&:;55&5 in all invelve almost |

identical questions of fact and law and reliefs alse. O.A

83 ef 1992 is being treated as the leading O.,A, The number

of days ef werking varies in each eof the O.,A and breadlfh

the peried of werking ef the applicants as Velunteer Ticket

cellectors ranges between 5 te 18 days and that tea on the
allegatiens made by the applicants in the month ef January

1982,

28 The applicants alleged that they had werkedgfor |/
the peried, indicated by them in the varieus O.hrs,in the menth

!

of January 1982 @ #s,15/= per day. The applicants allege

that on the basis of Railwag Board's letter dated 6.2.90

they made representatien regarding their re-engagement as

o —— =

Volunteer Ticket Cellecters since they had werked prier te

-L7 '-!-l '86 L]

< e Reliance fer the claim is based on the decisions

of this Tribunal as alse the P.B, in a few O.As preferred

\
Vool

W A e

o+ P39
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by pzrsons similarly circumstanced. The applicants,
therefore, have sought a relief for a direction to the
tespondents to re-=engage the applicents as Volunteer
Ticket Coullzctors or Mobile Booking Clexks es per Extant

-

Rules. They have also in some petitions prayed that &

direction be dissued to the raspondents to take the peti-
ticna2rs on duty and pay back wages from 1C.,12.S0 till

the dete when they first presented thems@lves for engage-
ment, |

4. The respondenis heve 1esisted the petition end have

filed a couner affidavit as &also & supplemantary countiesr

affidavito
Se The applicants have filad & rejoinder zffidavit,

The appficants have admittedly not re-engaged afier their
short stint ranging between 5 to 18 days in the month of
Jenuary 1982, The Raeilway Bosrd's circulers deted 6.2,90
1s annexed as winexure Al to the leading U.A and have
c¢lso been annexed in khx somz of the U.As. A p.rusal of
the said letter shows that in the light of the judgment
cdated 26,8,37 of the Centiral Administrative Tribunal,
Principsl Bench, New Delhi in O.A. No. 1174 of 1984 (Neera
Mehta and Urs Vs, Union ¢of India and Ors ) and dismissal
of the SLP No, 14613/87 bty the Hon'ble Supreme Court

6N 7+9.8% The Railway Boerd has decided that the 'cut

0if' cate for being considered for abscrpticn in

2

reguler employment against regular vacancies earlier
prcv.iad to be 14,8,81 will be substituted by 17.11.86
Paragraph 3 of the circular letter is the anchor sheat

tor the cleim in Lhe present U.A which reads as unders-

\
Roc.

o 'P4O

_— = -
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" In regard te candidates engaged as Mobile

Boeking Clerks diﬁcharged censequent en

discentinuance of the scheme by zenal
_Board's :
Railways, as a result of/w letter. dated

17.11.86 er any earlier instructien teo the
same effect may be re-engaged as Mebile o
Booking Clerks as and when they appreach ﬂs‘
the Railway Administratien in regular
emp leyment may be censidered after they 5
cemplete 3 years ef service as Mobile
Beoking Clerks in the same manner as in b
the case of other Mebile Booking Clerks
covered under para l. "
&. _In paragraph 1 attentien was invited te Railway
Board'% letter dated 21.4.82 and the 'cut eff date!

7 , |
L
previded therein was 14.8.8l.

3. . We have heard the learned ceunsel fer the parties,

Qe * Shri B.,B. Paul, ceunsel appearing fer the respe-
ndents_faised a preliminary ebjectien that the O.As are

barredgby time, laches and vaugpllnce.

9e. The learned ceunsel urged that the applicarﬂQ
have net been engaged after January 1982, He further
submitted that the Railway Beard's letter dated 6.2.1990

dees net govern the applicants whe alleged te have werked
fer a peried between 5 te 18 days as Volunteer Ticket
Collectors, He further submitted that the applicants were

net discharged censequent te discentinuance ef the scheme

by the zonal Railways as a result of the Board's letter

dated 17,11,86. Their discontinuance had taken place feur

\
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years earlier and net en the basis ef the Railway Board's
said letter,

10 The respondents have alse disputed the cerrectness

ef the .averment made by the applicants abeut their having

wﬁrkeddfor the duratien indicated b} them in each eof fhe

O.As, The applicants in suppert ef their assertien of

having werked in the year 1982 for @ number ef days indicated ;
‘{ by them during the 'Kumbh mela' have been aneexed, cepy ef,

ebttificate stated te have been issued by ene Ram Das whe
He ad

™ has given out his designatien as/Ticket Cellecter AKM, N. Rly |
Allahabad., Cepy ef such a certificate has been annexed as :
Annexures A=3 and A-4 te the leading O.,A, Shri B.,B., Paul |
submitted that Shri Ram Das was net cempetent te issue this
certificate and the said certificate cannet be treated as
preof -f the working peried of the applicants indicated in
the cerﬁificates. We, chever; feel that it would not be
aﬁ' necessary to enter inte this centreversy for the purpeses

of deciding the O.,As. We, proceed to decide the 0,A in the
light ef the claim based en the provisions of the Railway

Beard's circular letter dated 6.,2,90. We, hewever, make it

clear that we may net be unaersteood te have accepted the I

e 5. i i, - — = b 5 W [ -} < -

claim ef the applicants with regard te the days ef their

&~ werking, We may take up the plea of the 0O.As being barred

- =
e e —

by limi}a?ion. Admittedly, nene ef the applicants initiated
anwégﬁ%;%aéiprnceedings in any ceurt te challence their
discontigzance made in January 1982, The €entral Admini-
strative Tribunall was censtituted in November 1985. These

O.as have been preferred in the year 1992,

1%. As noted hereinabeve, the basis fer the claim

apart frem the provisiens eof the Railway Board's letter
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of iha Tribunal. The said O.,as are O,A. No. 722/90

Rajendra Kumer Srivastava Vs. Union cof India end Ors, C.A
No. 471/80 Mukesh Kumar Srivastava Vs. Jnion of Indis and
Ors, U.A:; No, 648/91 Maden Mohan Pandey Vs, Union—of£—indis -
and Urs; NG doubt, in these cases orders for re-engagementi
of the appllcants therein had been passed. un the msterial
placeé in the supplemenlary affidevit we find subseqﬂilw,
in several other cases cecided by this Bench of the
Tribunal, & different view was taken when ii was poamted

out that the Railway Boerd's circulsr applied to !obile
Bookiné clerks and the decision in Neera Mhta's case was |
in respect to Mobile Bocking Clerks. This distinction was
noted %hile allowxing a few review petitions in some 0.As 'II
“and inEU.A. No, 131/92 Lalji Shukla and Ors, the only "j
di:ectﬁcn given was that the respondents mey consider and |
analygé the cases of Mobile Bocoking Clerks and find ©

if any scheme can be framed by them laying down a parti- |
cular criteria for re-engaging them on casual or daily gl
basis. Ajainst this decision, the Railway Authorities
preferred an SLP before the Hon. Supreme court and the

Hon, Sup:2m@ court by an order dated 7.%4.94 passed the
following order:-

u.*

" Delay condonec. The order only gives & dire-
ction to the petilionsr to find out any scheme
can ke framed. The Union of India

can examin2 the mastterx and if it is

noi possible to frame a scheme, record

its finding accordingly. There is no
obligstion cest by the impucned order

that the schemr should be framed in eny

C ase 5UbJr—Ct to the e-bow Obszrvations the SLP

is disposed of ", \
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cbovenebs eouat ens thesheei i 0leave petitienIteCaiEpeseacees
Subseguently, the Railway administratien consideredx the

pessibility ef framing & scheme in the light ef the dire- |
ctiens given in Lalji-Shukla's case by the Bench ef this 7
Tribunal which was 3lse repested in seme other O.As which

came fer decisien subsequent te the decision in lLalji

Shukla's case,

12, The Railway Administratien in the supplementary

counter affidavit have indicated that they have taken a

decisien that ne scheme can be framed fer Velunteer Ticket
Cellecters for abserptien and regularisatien in grew 'C!

ed
categery posts since this weuld militat egainst the statutery

previsions laid down fer Recruitment ef Ticket Cellecters etc

as centained in para 127 ef Section B of Chapter I ef the
Indian Réilway Establishment Manual 1989 Editien, They have

further taken the view that ne such pests er vacancies existis

ol . g

en the Railways fer Volunteer Ticket Collecters/Mobile Booking

Clerks for their re-engagement en casual er daily basis,

T T [ -

15, It was also held that re-enzgagement will burden
the public exchequer ond will @alse enlarge backdeer entry

e

and will aeffect reservatien pelicy as contained in article
16(4) of the €enstitution eof India, It waes alse held that

framing ef such a scheme fer those Voelunteers whe have clearly
woerked fer @ peried ef merely for 5 te .18 days will be against

public interest as the pests filled up by them are generally
by direct recruitment threugh the Railway Recruitment Board

epen for general competitien and the eligible persens at large

- ——

would be deprived ef their legitimate rights.
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13, Admittedly, this scheme has been given up after

37.11.86 and the Railway aaministratien has fer.cogent reasens

i

indicated thmt 1t was net feasible te draw up a scheme as

reguired in orders passed Bn varieus O.n.s

16, Shri B.B. Paul hes elso invited aq&v our atﬁ-:'&rtion

to certain decisions in review petitiens which were allowede.

)5 On the basis ef an enolegy of the decision-by the
333&%%#~ ﬂi b {

Pr1nc1pal Bench in 'Neera Mehta's case direction fer re-—engage

ment had been passed in the O,As, While Gewiddag allewing the
review pegitiens il was noted that the decisien in Neera
Mehta's case was confined te Mobile Boecking Clerks and there

is no parity between Mobile Boekiny Clerks and Velunteer

Ticket Collecters. The present applicents fall in the slater |
X
cetegery.

lé. Quite @ large number of decisions have been rendered

frem time to time and the view taken in the earlier decisiens

have been washed dewn er even net accepted in latér decisiens

and a directien te drew up a scheme was enly provided as in |

_ ¥
lelji Shukla's case(Supra ), which was followed in meny other

subseyuent decisions, The turns and twists which have taken

1 - & :
p-ace 1n the view expressed on the questicn have been referred
to show that the decisions of ihis Bench of the Tribunal on

) o ) are
the basis of which the appllcantS/ciaiming similar benefit

being extended to them do not hold *he field.

1d. we may now t
w2 may now take up fOr consideratio f
bengfit cf the I TeRetEoseAl

4 . . i +-
the applicaents Lhat the jaecisions in socme O.As in favour of i

similarly situcted persons may be extended to the epplicante,

1t

|

. . €
+S NoOw fairly well settled that the judgment of the Tribuna

\Q)*'L. ‘,..};4...1
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fof that metter of any court does not give rise 1o a
cause of action. It is the orders of the authority

concerned or their inaction which give rise to the

grievance and the cause of action based upon this has to
be considered for purposes of determining whethsr the
petition is barred by time under the provisicns of Sac,

21 of the Administrative Tribunels Act.

13, As v.as noted by the ladras Bench of the Central
Administrative Tribunal in z decision reported in (iS%54)
28 AIC pge 2L 'Tamil Nadu Divisionel Accountants Assocle-
tion and urs. Vs, Union of Indis and (rs, this position of
iaw hass been clearly affirmed in the judgment of the
Supreﬁe court in"BhOOP Singh Vs. Union of iIndia and Ors,
(1692 ) 21ATC page 675. Before the Madres Bench the
question of delay was reisecd and it held that since the
delay has not been satisfactorily explainad the C,A was

re jected on the c¢ground of limitation alone, In that

case an order adverse to the applicants was passed cn
14.1C0.,8C0. A decislon on a similar order was rendered

ty the Chendicarh Bench of the Iribunal on 1.5.91, There
after the applicants Assccigtion moved in the msttar end
mede & representeiion, 5 years delay was held as fatal.
1S. A Full Bench of the Ernakulem Bench of the

Iribunsl in & decision reportzd in (1994 ) 238 AIC 177 hss
clso taken the view that decisions in similar cases céennot

¢+ve & fresh cause of action and the period must be counted

from the dete the clzim relates,

\
A
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2, The Hon 'ble Supreme Court in 'Bhcoop Singh Vs, Union
0i India snd Urs(Supre,; haed interalia, heldi:hat“inordinate
and une xplained delay and laches by itself/a good ground
to refuse relief to the petitioner irrespecctive ‘of the
merit of his claim, It was alsv ohserved thet Art. 14 or

the principle of non-discrimination is eyuitable principle,

+-3
=0 1

er2fore, eny relief cleimed cn thet baesis must itse Bf

bo founded on eguity end not bec elien to thel concept”.

ro

recent decisiun of Hen, Supreme Courtl in 'Retan (@ancra
Semant and Urs, Vs. Union of India and urs reported in

1694 §.C.C(L&S, page 1382, The petitioners before the Supre-
me Court in that casze were casual lsbourexs of south eastern
Railway. They wera clleged to have been appointed between
1684-6C¢ and represented between 1¢75-78. They, throuch
their petition sought ¢ direction to b¢ issued to the Jpp.
parties to include thelr nemees in Live Casual Laboure;;
Royistexr after due screening end to give them re-employment
according to their seniority, The basis for the clasim
amongst others and was a few judgments rendared by the Apex
court in 1985 &ndf87 directing the Railway Authcrities to
prepere & schem® dnd-tQ ebsorb the casual labourers*%p
eccordance with their seniority, The petitioners appeared
to have made a representation in 1S6C to the Authoiities in
which it was clleged that they are not following the orders
cf the Supreme court, Hich cuurt of Calcutts and Czlcutta
Bench of the C,A.T. In the facts of the said case the Hcn,
Supreme Court, tock the view that since no explanation has
been civen es to why the petitioners did not approech till

1920 held that twoc questiocns arise;

\
A

e ¢ -p4T

?. e .may also refer tc a relevant observation ﬁf?e in 2
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(i) whether the petitioners/entitled as &
matter of £ight to reemployment,

(ii) whethar they heve lcst iheir right,

if any, oue to delay.

22. while dealing with the said question the
following observelion wwas made i-
" DPelsy itself deprives a person of his

remedy avellable in lew. In abs@nce of

any fresh cause of action or any legislation

a person who has lost his remedy by lapse

of time logses his righi as well".

23. A Full Bench ot *the Tribunal (PE, while
ceciding v.As 767 and 842 of 1989 mede the following
r2levant observation:-

"n It is not openest tc court of record to
pess an order in respect of persons who
ere not even present before 1t by any
crplication or petition., In this view
cf the matter the view teken in the
case of one ©r more employee by a judicial
forum cannot be ifhso faectc made appli-
cable to all other employees n the same
cadre, rank or situation by another
judicisgl forum."

This cbservation also supports the view taken hereinabove |
thet the judgment in a case does‘not give a cause Of
acticn te another employee,/ETgims to be similarly

clrcumstanced as the applicant in other case earlier

decided, \
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24, 5h:i B.B. Faul, lecrned counsel app2sring for
the iaspondzants have invited our atltention 1o ¢ decision
rencered by the riincipal Bench in 'Ashish Chakraborty Vs,
Jnion of Indig and urs, .eported in 1994(1, AlJ 382. In
the caid case the fazils are almost identical as in the
case in hend, The applicant alleged that he wvias engaced
as Mobile Bockina Clerk from 1,6,85 €0 1E£,7.5895 and hed not
been enganad thereesfter. He mede & representation Q;E&ing
that he has worked for 32 dsys in 1685 and in view of tThe
circhlszr cf +he nailway Bosrd dated 21.5.92 he be IR0
considered for ebsorption as Mobile Booking Clerk. The
cpplicent's representation was re jecied and he wss informed
that he cannot be ebsorked in terms of the letter dated
12,8.92., In th2 seid czse the gpplicant based his claim
on the bssis uf 2 decisicn cf the P.B. in &8 similer bunch
cf thelcases, The Division Bench tock the view thet

thare ils no perity or simil-rity hetween the applicands

{

Case end the epplicanics in the bunch of cases dec.ded

}.1

earlier, It was held thct since the services of the
applicant was nol discocntinued as a result of Reilway
Becerd's lettier daoted 17.11.66. the ap, licent's cas@ was
k%ﬁ'nOt coverzd by para 3 of i‘he Railway Board's letter
deted 6.2,¢C, ince he was not discherged consequent
upon discontinuance of the scheme by the zcnal Railway
as & result of letter dated 17.11.86. The same situation
obtains herein also snd wehave alreedy held asccordingly.
25, in the s&ild case, refecrring tc the decision of the
Supreme ccurt in 'Bhoop Singh Vs. Union of Indie and Ors

(Supra), the guestion of deley . also

‘Bé‘/ iir'pﬂl‘g
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consid;red and it was held that the petition was barred
by limitstion, The cause of action having accrued @ in

July 1985, The said O.A was filed sometime in the yesar

-

i —
S L]

1693,
24, The learned counsel for the respondents &also
invited our sttention to another decision rendered by the
same Division Bench of the Principal Bench in 'Anil Babu
Sharma ¥s. Union of Indie and Ors reported in 1994 (1) ATJ
pg-84. i
2%. The petitions before us are clegrly barred .
by limitation as provided in Sec. 21 of the Administrative
Tribunals Act; FThe provisions of the Railway Board's
letter dated 6.2.90 is not attracted and applicable to the
applicants,

29. Admittedly, the scheme hzsXx been given up
since after 17.11.86 and is no longer in force. This fact
cannot be IOgE sight of. The applicants therefore, cannot
be granted{ieiieisprayed for by them. The applicants also
ralsed 2 plea that one Shri R,N. Shorey and 12 Others Volu=-
nteer Ticket Collectors have been included in the approved
list of 1982, It is, therefore, pleaded that the respénde-
nts have been givwen re-engagement to some Volunteers as
Volunteer Ticket Collectors on Pick and Choose basis,
2Q. | In the counter affidavit, it has been indicatal]
that the 12 persons named in para 4.1C of the leading 0.A f
-had been re-engaged as Mobile Booking Clerks and not as L
volunteer Ticket Collectors, The allegation, therefore,
has. been denied. Be that as it may, the applicants would
be entitlad to the relief claimed by them only if it 1s

based on any statutory provision, The act of the respo-

noents 1in re-engaging a few which has been satisfactorily
\ Qﬂt’&‘w- .PEJO
J f
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e xplained will not give rise to discriminstory trestment,
= " The applicantis in 2ffect cre seeking re-engagement en ihe
4
strength of having worked for a period panging betaveen
o
£ to 18 cays,which alsc¢ is doubtful,and has been disputed
by the respongents, ¥ *\
30. In view of the dliscussiun herainabove, an
- ——
a totality of the circumstiences we are not pursuadshy to
L o
crant the reil.efs claimed {for by the apgplicanis, Thz U,As
lack m2ritl cend axres accordingly dismissed. NO order as to
o)
:—OStE.
32. The copy of the juugment shall be placed
on each of the U.As which have been decided by this common
: 2 il
J:.lungIl'lu. 'hif ‘ . ) o
-— 3
.-—-_._- ;“
( K. MUTHUKUMAR ) ( B.C. SAKSENA
weNBER(A) VICE CHAIRMAN
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